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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 19th August, 2025

S.0. 3799(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highway, S.0. 3577 (E) dated 22.08.2024 published in Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction of additional structure / bridges (widening / six lanning etc),
maintenance, management and operation of NH-48 in the stretch of land from Km. 109.950 to Km. 131.170 (Deputy
Collector Vadodara City, Vadodara) in the district of Vadodara in the state of GUJARAT.

And whereas the substance of the said notification S.0.3577 (E) dated 22.08.2024 has been published in
“Divya Bhaskar and "The Times of India” both dated 19.10.2024; under sub-section (3) of section 3A of the said Act;

And whereas objections have been received and the same have been considered and disallowed by the
Competent Authority.

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the Competent Authority has
submitted its report to the Central Government.

Now, therefore, upon receipt of the said report of the Competent Authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose.

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling on NH-48 in the stretch of land
from Km. 109.950 to Km. 131.170 in the Taluka Vadodara City (North & South), in the District of Vadodara in

the state of GUJARAT
State: GUJARAT District: Vadodra
Sl. No. ||Survey/Plot Number|| Type of Land |Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
1 2 3 4 5 6

Taluk: Vadodara city (South)

Village: Jambava

1 701 Private Agriculture 0.0421|[Patel Shanabhai
Aashabhai, Patel

Dhulabhai Babarbhai,
Patel Chhotubhai
Babarbhai, Patel
Shaileshbhai
Kanubhai, Patel
Dahyabhai
Vithuralbhai, Patel
Nileshbhai Manibhai,
Patel Rasikbhai
Jashbhai, Patel
Sureshbhai Jashbhai,
Patel Jashbhai
Lallubhai, Patel
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Sharadaben Te
Dhulabhai Ni Vidhva,
Patel Bhavanaben
Dhulabhai, Patel
Sharmilaben
Dhulabhai, Patel
Pankajbhai Dhulabhai,
Patel Vilasben
Dhulabhai, Patel
Mohanbhai
Gordhanbhai, Patel
Waghjibhai
Gordhanbhai, Patel
Bhogilal Gordhanbhai,
Patel Rameshbhai
Gordhanbhai, Patel
Pravinbhai
Gordhanbhai, Patel
Jagdishbhai
Dahyabhai, Patel
Rameshbhai
Manibhai, Patel
Manjulaben Manibhai,
Patel Madhuben
Manibhai, Patel
Vinodbhai Manibhai,
Patel Jagdishbhai
Manibhai, Patel
Jayantibhai Manibhai,
Patel Rekhaben
Shanabhai, Patel
Yogeshbhai
Shanabhai, Patel
Jayshreeben
Shanabhai, Patel
Pratimaben Shanabhai,
Patel Anitaben
Mabhijibhai, Patel
Vimlaben Bhailalbhai,
Patel Rajnibhai
Bhailalbhai, Patel
Vidyaben Bhailalbhai,
Patel Kapilaben
Bhailalbhai, Patel
Ramanbhai
Bhailalbhai, Patel
Manojbhai
Bhailalbhai, Patel
Jyotsnaben
Bhailalbhai, Patel
Harshadbhai
Mangalbhai, Patel
Sureshbhai
Mangalbhai, Patel
Kailashben
Mangalbhai, Patel
Jitendrabhai
Mangalbhai, Patel
Mahendrabhai
Mangalbhai, Patel
Manjulaben
Mohanbhai, Patel
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Nareshbhai
Mohanbhai, Patel
Maheshbhai
Mohanbhai, Revaben
Thakorbhai Patel,
Mayaben Thakorbhai
Patel, Chandrikaben
Thakorbhai Patel,
Hemaben Thakorbhai
Patel, Shaileshbhai
Thakorbhai Patel,
Sureshbhai
Thakorbhai Patel,
Patel Devendra
Ambalal, Patel
Alkaben Ambalal,
Swami Bimal
Ramanlal, Swami
Jayant Ramanlal,
Swami Renuka
Ramanlal, Swami
Piyush Ramanlal,
Patel Shantaben
Vinubhai, Patel
Ashwinbhai Vinubhai,
Patel Hemlata
Vinubhai, Patel
Jyotika Vinubhai,
Patel Jitendra
Vinubhai, Patel
Manjulaben Shantilal,
Patel Sureshbhai
Shantilal, Patel
Sunilbhai Shantilal,
Patel Kalpanaben
Shantilal, Patel
Pujaben Bhaveshbhai,
Patel Krish
Bhaveshbhai S.Va.
Pujaben Bhaveshbhai,
Patel Arya
Bhaveshbhai S.Va.
Pujaben Bhaveshbhai,
Ranchodbhai
Devjibhai Patel,
Niruben Devjibhai
Patel, Kusumben
Vinubhai Patel,
Mukundbhai Vinubhai
Patel, Varshaben
Vinubhai Patel,
Dharmishthaben
Vinubhai Patel,
Rakeshbhai Vinubhai
Patel, Patel Sarlaben
Ishwarbhai, Patel
Bhaveshkumar
Ishwarbhai, Patel
Rupalben Ishwarbhai,
Patel Ditikshaben
Ishwarbhai, Kapilaben
Mangalbhai Patel,
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Jagadishbhai
Mangalbhai Patel,
Rajinikanth
Mangalbhai Patel,
Hemlataben
Mangalbhai Patel,
Shantaben Shivabhai
Patel, Pushpaben Te
Pareshkumar Patel Ni
Patni Ane Shivabhai
Patel Ni Putri,
Bhupendrabhai
Shivabhai Patel, Ilaben
Shashikant Patel,
Kesha Shashikant
Patel, Partha
Shashikant Patel,
Durgaben Veribhai
Patel, Sachinkumar
Veribhai Patel,
Bhavikaben Veribhai
Patel, Sushilaben
Mahendrabhai Patel,
Sarojben
Mahendrabhai Patel,
Mukeshbhai
Mahendrabhai Patel,
Pareshbhai
Mahendrabhai Patel,
Rajeshbhai Shantilal
Patel, Deepikaben
Shantilal Patel,
Mandaben Shantilal
Patel, Janikaben
Shantilal Patel,
Ashishbhai
Harshadbhai Patel,
Bhargavakumar
Harshadbhai Patel,
Ushaben Jagdishbhai
Patel, Sejal Te
Jagdishbhai Patel Ni
Putri Te Kushal Rai Ni
Patni, Naliniben is the
daughter of
Jagdishbhai Patel and
the wife of
Miteshkumar Patel,
Sarojben Thakorbhai
Patel, Falguniben
Thakorbhai, Patel
Naineshkumar
Thakorbhai Patel,
Nimishaben
Thakorbhai Patel
701

2 703

Private

Agriculture

0.0293

Patel Shanabhai
Aashabhai, Patel
Dhulabhai Babarbhai,
Patel Chhotubhai
Babarbhai, Patel
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Shaileshbhai
Kanubhai, Patel
Dahyabhai
Vithuralbhai, Patel
Nileshbhai Manibhai,
Patel Rasikbhai
Jashbhai, Patel
Sureshbhai Jashbhai,
Patel Jashbhai
Lallubhai, Patel
Sharadaben Te
Dhulabhai Ni Vidhva,
Patel Bhavanaben
Dhulabhai, Patel
Sharmilaben
Dhulabhai, Patel
Pankajbhai Dhulabhai,
Patel Vilasben
Dhulabhai, Patel
Mohanbhai
Gordhanbhai, Patel
Waghjibhai
Gordhanbhai, Patel
Bhogilal Gordhanbhai,
Patel Rameshbhai
Gordhanbhai, Patel
Pravinbhai
Gordhanbhai, Patel
Jagdishbhai
Dahyabhai, Patel
Rameshbhai
Manibhai, Patel
Manjulaben Manibhai,
Patel Madhuben
Manibhai, Patel
Vinodbhai Manibhai,
Patel Jagdishbhai
Manibhai, Patel
Jayantibhai Manibhai,
Patel Rekhaben
Shanabhai, Patel
Yogeshbhai
Shanabhai, Patel
Jayshreeben
Shanabhai, Patel
Pratimaben Shanabhai,
Patel Anitaben
Mabhijibhai, Patel
Vimlaben Bhailalbhai,
Patel Rajnibhai
Bhailalbhai, Patel
Vidyaben Bhailalbhai,
Patel Kapilaben
Bhailalbhai, Patel
Ramanbhai
Bhailalbhai, Patel
Manojbhai
Bhailalbhai, Patel
Jyotsnaben
Bhailalbhai, Patel
Harshadbhai
Mangalbhai, Patel
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Sureshbhai
Mangalbhai, Patel
Kailashben
Mangalbhai, Patel
Jitendrabhai
Mangalbhai, Patel
Mahendrabhai
Mangalbhai, Patel
Manjulaben
Mohanbhai, Patel
Nareshbhai
Mohanbhai, Patel
Maheshbhai
Mohanbhai, Revaben
Thakorbhai Patel,
Mayaben Thakorbhai
Patel, Chandrikaben
Thakorbhai Patel,
Hemaben Thakorbhai
Patel, Shaileshbhai
Thakorbhai Patel,
Sureshbhai
Thakorbhai Patel,
Patel Devendra
Ambalal, Patel
Alkaben Ambalal,
Swami Bimal
Ramanlal, Swami
Jayant Ramanlal,
Swami Renuka
Ramanlal, Swami
Piyush Ramanlal,
Patel Shantaben
Vinubhai, Patel
Ashwinbhai Vinubhai,
Patel Hemlata
Vinubhai, Patel
Jyotika Vinubhai,
Patel Jitendra
Vinubhai, Patel
Manjulaben Shantilal,
Patel Sureshbhai
Shantilal, Patel
Sunilbhai Shantilal,
Patel Kalpanaben
Shantilal, Patel
Pujaben Bhaveshbhai,
Patel Krish
Bhaveshbhai S.Va.
Pujaben Bhaveshbhai,
Patel Arya
Bhaveshbhai S.Va.
Pujaben Bhaveshbhai,
Ranchodbhai
Devjibhai Patel,
Niruben Devjibhai
Patel, Kusumben
Vinubhai Patel,
Mukundbhai Vinubhai
Patel, Varshaben
Vinubhai Patel,
Dharmishthaben
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Vinubhai Patel,
Rakeshbhai Vinubhai
Patel, Patel Sarlaben
Ishwarbhai, Patel
Bhaveshkumar
Ishwarbhai, Patel
Rupalben Ishwarbhai,
Patel Ditikshaben
Ishwarbhai, Kapilaben
Mangalbhai Patel,
Jagadishbhai
Mangalbhai Patel,
Rajinikanth
Mangalbhai Patel,
Hemlataben
Mangalbhai Patel,
Shantaben Shivabhai
Patel, Pushpaben Te
Pareshkumar Patel Ni
Patni Ane Shivabhai
Patel Ni Putri,
Bhupendrabhai
Shivabhai Patel, Ilaben
Shashikant Patel,
Kesha Shashikant
Patel, Partha
Shashikant Patel,
Durgaben Veribhai
Patel, Sachinkumar
Veribhai Patel,
Bhavikaben Veribhai
Patel, Sushilaben
Mahendrabhai Patel,
Sarojben
Mahendrabhai Patel,
Mukeshbhai
Mahendrabhai Patel,
Pareshbhai
Mahendrabhai Patel,
Rajeshbhai Shantilal
Patel, Deepikaben
Shantilal Patel,
Mandaben Shantilal
Patel, Janikaben
Shantilal Patel,
Ashishbhai
Harshadbhai Patel,
Bhargavakumar
Harshadbhai Patel,
Ushaben Jagdishbhai
Patel, Sejal Te
Jagdishbhai Patel Ni
Putri Te Kushal Rai Ni
Patni, Naliniben is the
daughter of
Jagdishbhai Patel and
the wife of
Miteshkumar Patel,
Sarojben Thakorbhai
Patel, Falguniben
Thakorbhai, Patel
Naineshkumar
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Thakorbhai Patel,
Nimishaben
Thakorbhai Patel
703
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